FORM A
PUBLIC ANNOUNCEMENT
Under Regulation 6 of the Insolvency and Bankruptcy Board of India

Insolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF

MIM PETRO WORLD PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of Corporate Debtor (CD MIM PETRO WORLD PRIVATE LIMITED

2. | Date of incorporation of corporate deblor | 12:04,2018

3. | Authority under which corporate debtor Registrar of Companies — Ahmedabad
s incorporated;registered

4. | Corporate |dentity No. of corporate debtor | U23300GJ2018PTC101788

5. | Address of the registered office and Regd Address: 30, Sainikpuri Society,
principal office (if any) of corporate debtor | Near Chanakyapur, Sama Road,
Vadodara, Gujarat, India, 390008

6. | Insolvency commencement date in 2708/2026 but order was received
respect of Corporate Debtor on 31082026

7. | Estimated date of closure of 230202027
insolvency resolution process

8. | Name and Registration Number of the Name: Bhavik Haribhai Rupapara
insolvency professional acting as interim | Registration No.

resolution professional IBBLIPA-001AP-P-02741:2022-2023:14196
9. | Address and e-mail of the Interim Regd Add: 303, Silver Hill Apariment, Pal
Resolution Professional, Road, Opp. Sanskar City Apariment, Opp.
as registered with the Board Ramdhan Ashram, Mawdi Area, Rajkot, Gujarat,
360001 Email id: cabhavikr3@gmail.com
10.| Address and e-mail to be used for Correspondence Add: Office No. 1, First
correspondence with the interim floor, Gami Tera, Plot No. 45-51, Seclor 6,
resolution professional Sanpada, Navi Mumbai- 400705
Email: cirp.mim@gmail.com
11. | Last date for submission of claims 10082026

12.| Classes of creditors, if any, under clause (b) | NA
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

13.| Names of Insclvency Professionals identified| NA
io act as Authonsed Representative of creditors
in a class (Three names for each class)

14.| {a}) Relevant Forms and hitps:twww.ibbi.gov.inthome downloads

(b) Details of authorized NA
representatives are available at

MNotice Is hereby given that the Hon'ble National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of a Corporate Insolvency Resolution Process of MIM PETRO
WORLD PRIVATE LIMITED on 27/08/2026.

The creditors of MIM PETRO WORLD PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 10/09/2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post, or by electronic means,

Submission of false or misleading proofs of claim shall attract penalties. Sd)-

Bhavik Haribhai Rupapara

Registration No.: IBBI'IPA-D01IP-P-02741°2022-2023/14196

Date: 02:09:2026 Interim Resolution Professional in the matter of
Place: Mumbai MIM PETRO WORLD PRIVATE LIMITED
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INOX WIND LIMITED

Regd. Off.: Piot No. 1, Khassa Nes. 264 t0 267, Industrinl Arsa, Village Basal, Distric! Unn -174303,
Hrnachal Pmnn:h CiN: LI!lQDIHPZODQPLOﬂ(!Im | Tol Fax:01975-272001

Notics is heraly ghan fhat thas Mﬂmnﬂl mull Ganeral lelng [AGM]} of the Company wil ba held
Conferencing

on Friday, 25* Septombar, 2026 at 03:00 P.W. (IST) mugh Videa (VC) Other Audio-
Visual Means (OAVM) facility in accordance with the Ministry of Corporate Affars {"MCA™) General Cingulnms,
inciding fhe letest Gircular No, 72025 daded 22 September. 2025 (coliectively, the *MCA Circulan®) and the
relevant Securities and Exchange Board of India ("SEBI Circulars, including Master Circusar No, SEBUMOY
CFOPD2 CIRPZ023120 dated 11° July. 2023 updated uplo 30" January, 2028 and otber relevant SEBI
circulars (ooliectively, the *SEBI Circulars”). without the physical presence of MambDers al 8 COMMON venue.
In pursuanes of the aloresaid Circulars, the Nofice of 17" AGM and the Annual Repor of tha Comparny
for the Financial Year 202526 alongwih ol ofhor rolated documents required to be aftached theralo
will be send only Shiough eleckonic modn 1o those Members whose emall addresses wm regestorsd with
the Compary o Deposdories. Furher a lotier peoviding the web-ink, inchuding the exact path, whete
complete details of Annusl Fleport is avaiable wil be sent 1o thade shareholdes(s) who have not so
registored. These documonts will alsn be avaiable on the wobsita of tha Company: www noxsnd com, an
Ihe Sdock Exchanges |o. BSE Limited. www bseirdiacom and Mational Sisek Exchangs ol India Limiad,
www ngeingii coen and National Sacuriten ¥ Limifsd (NSDL); rdl.com
Tha Company s providing e-voting tacility {'remcie e-vofing’ and facility for ‘g-voling during tha AGM') 1o &8
hokfing shares in physicall demat mode 10 cast their voles on all reschufions set out in the Notice of
ASM, The instroctions for joiting B AGM and Tor Temate -voling !l ‘e-voling during the AGM' are provided in
the Notce of AGM. Mambers participating thraugh the VC/ GAVM facilty shall be reckoned for the purpase of
gquorum under Secticn 100 of the Companies Act. 2013
In case you have not registered your e-mail acddress with the Company/ , please foliow below
insinuctans for regisioning The same, cbtaining he Annual Aspart and login-in detaiis for joming the AGM
exorcising e-voting tackty:
Physical holding: Send a request dng detsls ke Folio No., Name of shareholdar
scanned copy of the share cerfificale (Wont and back), PAN [sel-aflested scannad copy of PAN
cand), Azdhar (sed-attested scanned copy of Amghar Card) by sending emad 1o Me Comgany
Invasiore. Wi incwwing.com or to-Company's Registrar end Transhor Agent, delhiEhn. mpms, mulg com|
b} Demat hokiing: Please contact your Depository Particpant (0P) and register your o-mad address and
phane mamber in your demal account, &3 per the process advised by your DP.
Member hinving any query! issus may contact Ms. Pallan Mhatre 022-18B67000 or may send an &-mall NSOL
on evotingBnadl.ogen

By order of the Boasd
For Inox Wind Limited
S
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Regd. Office : 15/9A, Valluvar Street,
Sivanandha Colony, Coimbatore - 641 012,
CIN : L17115TZ1988PLC002269
Tel : (0422) 2491501/

NOTICE OF THE 38" ANNUAL GENERAL MEETING AND
E-VOTING INFORMATION
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i nwunnmmumwwwmw 2026, in compliance wilh Companies Act, 2013
and ndes framed therunder and the SEBI (Lisling Oblgations and Disclasuse Requirsments) Regulslions. 2015
read with Ministry of Corporale Afiairs (MCA”) and Securilies and Exchange Board of India ("SEBI") Circular(s)
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amagi

AMAGI MEDIA LABS LIMITED
{farmeny known as Amagi Media Labs Private Limiled)
CIN: L73100KAZD0BPLCO4G 144
Reglsterod Office: st Alkaa Park, Sy. No, 2903 § 32 4" Flaar,
Kl Mgt Woge, Bog o, Bersh - S61076 Ko, s

Wabsite: www smag.com | Emall. compiancs(fiamagi.com
Tolaphone: +31 80 4683 4444

Nm.amgwnmm ls'msmluemrmsdm
abs Limded { Company”

Wednasday, September 23, 2026 at 11:00 AM. (I5T) trough Video

Corfarencing (WC') / Omhar Audio-Visunl Mesns ("OAVMT 1o barsact th
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the 18° the Enancial yoar 2025:26 through
alacironic mode fo thase Mambars whose.emall IDs ane registared wilh the
Cempany/Depailory. Paricionnl(s) [DPWOeposiones, and whose names
appear in the Register of Mesbers as on Friday, August 28, 2026 [Cul-of date
for sending e Matice]. Furthar, a letior containing tha wabi-iink. including tha
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Company o 10 Mesmharg emal 108 @8
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eling, websies of
BSE me I‘B!E'I 4 yoww bawindia com ard National Stock Exchanga of
India Limited ["NSE”) at www.n5£i0d13,com and afso on the wabsts of e-voling
agency |& Mabonal Secusities Dapostory Limded ('NSODLT) at
www avoting nggdicom. The Comparry shall send a copy of e Annual Repart io
these Membens who request for Ihe same gl complance@amagcom

Piaca: Mursibal Ew\n Equidstion jiflgmal tom

INFORMED TECHNOLOGIES INDIA LIMITED
CIN LOS995MH1358PLCO11001
Regd. Office; Niﬂ!ﬂ] 20xh Fnu Mariman Point. Mumbai - 400021, Tel +@1 22 2202 08566
formed-tach com
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baing Generaf Croular Wo. 03/2025 dated 22" September. 2025 issued by tha Ministry-of Corparate Aftars (MCA | and Circular
No. SEBUHIVCFOVCFD-PoD-2P/TIR2024133 dated 3" October; 2024 issued by the Securities Exchange Board of India
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wirculars (coliectively, the "SEBI Circulnres”], withaut ihe physical presence of Mambsers at & commen vanue.
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"SEB'|. i Wolice of 647 AGM and Arsual Faepot inciuding the Aodiied Financial Satermants for e Fnancial Year 2025-26
fave heen tant in elécironic mode pary. Regiirer & Shane Transfer

B The Ligsidaie. st e g 2
e gk woting:
sd- ,
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Regrd. Office - C-127, 1 Floor. Safiguru Infoiech. Phase VI, Incusirial Area,
BAS Magar (Mahall, Punjah - 160 062, Ph 11724650077, Fa: (N T2-4650377
Erme knizhk gagmimalsiomodie in
‘Wiabsite

s www salautamotive in

ioa & glﬂ"‘ SEBI Circular Na, HO 26
mnsnmﬂ%} nuaf}r 0, 3026, A Special Window for

refed snd denwerailzm»nn NSMS[I L MV%@'V\B'BB will reenain epen 1l

Fabruary 4, 2021 o¢ tho i

Tamilnadu Petroproducts Limited
Fiegd Ofize: Manal Expresa Highway, Manal, Chennal €00 068,
o LZJSJ)TNIBSJPLDOIUQ!I
wnhwmmm_  F-mal: seoy-agalfimpyte.com

Tedutax [ ZSMBS-’EE‘WSSBB

Hatice: s Prenehy goven tha the 41° Anngal General Meeang (AGM) ol the Conpany
wil e heid on Fridey, 257 September 2026 at 2:00 PM (18T) troegh Vidse
Gonfarencing (VEWOMar Audic-Visual Mears {08M) to iarsact the Crdisary sed

As infoewed wiie nolos pubdsted o8 177 Awgust 2026, e Annual Sepod for o year
203526 ngathar wih the Kotics of AGM ha hasn sent on 1° Sepember X066 by
lactonc means to the shareRoitens whe have regstaned thar e-mal W win ®e
Company or Dapository Particigants, unkss 2 request for hand copy of the same ks

RACE ECO CHAIN LIMITED

Ragistured Office: Shoz Mo, 37, Sherker Markel, New Dabi, Contal Deti-110001
cm-m A115, Sector 135 Nowa, Uttar Pracesh- 201304

gem, Email:
"G NO, ;L4100 1990PL 102400

NOTICE s hersby shven Fal e Twenty Sorth (357 Anraal Ganeral Mesting
{'AGM) of the Merbers of Razs Eco Chan Lmied |W&“-u b held on
Salurday, 26" Seplember, 2028 & 01-08 p.m. (15T thivugh Video Conlerasding (Dther
Audiy Visusl Means [VCIOAYMT), wihout the physical presance of e Members o tha
AGH, Io irasspcl the business 82 set oul i the Notics comvaning e 26 AGM | AGM
Hatke') Members stendng e AGM thmugh WCAOKVM shal be reckoned for the
‘purposa ofquonim wsder Secton 163 offhedcl

In comphance wih sl the spolcatle prnvisns of the Companes Adt, 2013 [the Act|
and Rures issusd Ihamsndse and tha Secaities and Ex Board of Indta ['SERI|
{listing Chbgatons s Discosus Requremants) Regulslons. 013 (the Li:mg

Saplember 19, 224 mmh;. e Mnmdcerpomm Afars |MCA) and Cﬂ!lhr Mo

Campasy nd B Slock Euchanges Wz, wiw rpetn.com and we besinds com &
8. Lom.

FACILITY TO PARTICIPATE IN THE AGM THROUGH VCIOAVM AND SPEAK

il e i it el s remote -vuing e o sl e

el Toanater e sy
my's o ulmrmﬂ&humeu{H-‘qmmwh  AES s Tranater

purchased or soic prior (o .l;ml D‘ 2mAal Kmﬂy refer to the with
rogans
Execution Date | | Lodded for - Driginal Secus Wﬂlﬂsm Tedige
ramsfr befare
of Transfer Dned | RRSET RIS | Lo e the gument
Before Apa 07, No il is frach
2019 damnilh os -
Before Aprd 07, [res (it was rejecien
2019 returmad garier Yes o
ft b Ho %
T THEREAT
ngﬂﬂgl T, 5 T x
e 0 ]

AGU. vough COSL platfarm Detabes) lekle
et Mt 0l e Maetng The windew Tof g the weeing wouid be sustatie Fos

Ociober 03, m ot it Mastes
Ql\:\h-Nn EBI,

r ‘e Cirmare . e VIR
1 compiznce wilh fe Creidan mummmnumwh
irencinl year 202526 | Arrual Reporl) has been sert ool hrough elechanic mede f
fmse Membes whase emad ids ane nagiskred aif the Compeng and
Trarsfer Agerd {RTA)NDeposiony Parscinant (DP). Aditinaly, e Comgany has
a0 sen! leners grovidieg Fe webink, inceding e exacd pa® ol Asiud Report in
ol repistened wilh he CompanyoP

oy 1445 PRGZ:15 Phlcn e AGHday, Tose shaNFiEn whese enal ddSs B
nl LU0 . A79-180, 3° Floor, DSIDC Shed, OKIB kndystrial Ares, Fhase-, 1 ; ST Lisiag Reguisbans. The ema
m Dall- 110020, Tai: 01121408144, 41406150, 47408151 kmill o Clreui ¥ p 1! i T I Mr Fogiuion 36{1)1t) of tha Jsﬂ'ﬂ g ane "m and
s LR s com 5
el i i i e The sforasaid dotumanis are also availatis on the Company's websle ai
Bd-| | Wemibers desious of speaking f e mestim may fegities Brugh the web ports of xchain of the
Place : Mohait e a8 ‘gs-‘m Wi Caeny Corporate Services Limiled, Regisrar & Transfer Agenl vin Excnange e, BSE Limite: &
|Date_2* September, 2036 ompany Socratary neral s gt The atenss lacily for perscipan] regiabon wl be

2ecotiFlel Sulza widde [@MHEs

O ; UESARIDLI0N RPTCAZ) RIZ
wgaet il = 03 S0 st i B s, e e S dma dive e, 1 el viooe e,
aille wifpm : 355 o 30w, % A1 AlalEa s, Gl 45 Sk, WRIAL, ¥R 2E000

ﬂnuldﬂu t‘lg‘} acs nu.r&a
cllall2 son -iﬂe.iloll aaisdl aud

T

i, 4 ] gz il Rl Caedifand 3o e deigsan wly
avirabiven sz s sioialiioe sy Gudldl §sdas fmae) 2000 aw beu
La{1zpdonsid s il Fsdi 1A f-eie ’al-v‘ldwt‘ F\hﬂﬂ woonan \ﬁaq
| i Dg-s il waor.

& anseftan 4 vl il 3 A A sl ] roPWH s e
LA e)- (91t sl dante ae dlanlde s Blanl oo 1), A
1o 300 gl A s s i s AR g,

araamiz (uelan 2 am yaasd sapan ank sl Guaanl w0 s v dla
il oA S § MR 1l eem (x) dom Rl A Sradee degldie: 30
Acsaien 34 ¢ el witel] ] 3 il W dd o, e, g0as 0 Ew A4S
s ety s o ot s,
sy [ 3wl w.]i m—i il dsa.;mm -1-1 hﬁw Lt
[T A4 3, may
aeofie o e, 41 ] 350 40024 (T W0 «h s
danide awie clael cendll o), AL 10002 20 = 3l [d simlee 4 oo

A 3, WA E SR S
wdan yan, s

eiiaoy ), bt S Y A s A A e, i
s, Sie s e aridal i a2l 22
] tomcy eemae sacmi ol o & ot s sl ey oo

aaec soa, uia)
.

o sl

3 | i e il e300 0088
T

sl sninn

| s e o el
gl

Al i Sy, eamcioir ded 3302 202 )

Szhogeret vl o0 A0S = S Tl b doten eucl AN g0 0 ST
et o B.

(23] um-\;_;édam:dmﬂmw Pivisosnil i) ok ivizsin
&) el ) s .

1= g i e By taild] sk i,
v aball, dh i, b S Al sl whsime s ad,
il sails L voe il A AL 3y, &0 v, Al d 3, s -
ey, s el - wwwisark - e (el ) A Al - giars. el - gl @ fwa
a1, ulld =i 4l o, Bl el L3, e =42 5,

Bz o, 21 s it i B sl ez sdals Masanl odz A, dlizy,
g 33300 dhall, 5w, Gagz Seadia Al sl whansen cas ad,
sl g L e gl S L 3, B0l s, el 3, -
e, 24 sl - B - e (W) s ral - MBI gy - g
allyzes, oy wpeell o, Berd - 82 L alli33, el -eeils vl

adlf.
sl ¢ e qeag, 2e0 o weienr wlgn edlsil, weigla diilen ui, .

open fom &30 AM on 'ﬂuu:r.byg 17" Seplember 226 to 5:00 AM en Saturday,
15" Soptomber 2028, 1t may iease be naed fal thore wil bn o npbon for spol
rgsiration and 50 oYy thase sharshoitars wha have regstarad thimegh the abnwe
peacesswil be able o spoak al thermessng

Wamnors wha da not wish 1 spaak during the AGH e read darficatiens on ihe
ters o be Tansaowd o fhe mooing may send ther queres by e-mad o
secy-agal@ingatin.com on or befose 500 PM on Thrsday 17 Seplersber 2021

Slock

s
.Aﬁl:e! Mnl.lﬂ 0 £om

&nnﬂd ristaring | updufing evail sddress, mobile ausiber and bank accowi

VOF, may idow e

ermbers i have )

Bmell s
nckuting
mnnwlyaswmmmnm
+ Marbars hadng squiyy shares of Ihe Company n physicat krm may mgsteniupcts

the Wn in preserbed Fom ISR-1 v oher reliane Foms wih Carpanys

e same e
port. MNotices elc. from tha Company

Thess
@ ! {BriheC ) unnhm Fal
& ng equty shares of e Company in damat form am requesied B
BOOK CLOSURE ety OF
Purszant 9 Section 81 0f o Companles Act 2013, 1603  harety gven Fal o AGM
Ciryasi r9 e kit o
rar? he Campany r s 14 .
1810020261025 2428 bt days il e by the inslue of Company Secretares af ki and Rogulation &4 of fe SEB|
DEGL F THE 26 {Lsiing Oblmors erd Dizcitare Reguremens). Requnion, 2055 CListing
Cinactom, ead it MCA Cirmudars, 0 Members il b provcked with
P i n :uh:lrpb:nh-unui-cmu:ly.mnmnmnvmngl:iqw
p i e el time e n especd of ’"’.Z'ff."fmﬂ."ga’rﬂ'ﬁ o A B ey vl oty Jaly et

st of benefical nwners fumishad by e Depusitores ay o e dise of business hours
o2 17" Sepiembes 2026
For recening divdend, Members may register the hak aocount delals wih the

Hnten, The faciiy of caesing volis wil be peided by KSDL Faciiy f o-Noling 2f the
AGH W be s avslatle I iose Marbess aho o prasent in e AGM fough
VTRV footy tnd Fave et

The Mk e hyve wied Frouch rorate Vot wl e sl b abend the AEH,
Hnmu y

fortiin e 26" AGM Notice wil be ling L

et Ao " o ¥ gmwmmsﬂlhelxmulr\vmm i
e | |2 Mevtng k d
L 4 i 16" Senember, 205,
mpany & ; el
it of Tor e FY 206526 wil Ihiosgh g ar e-Voing at ihe AGH on al
'ms n-sdm ndiikals ey Turieh Form 18G5 fr i deuon of s Far sesforh i ha AGM Motics.
e rter 3. Amy gerson who aequres shares of Ihe Company 3 becomes mambar of the
: Company afer the C: & a5 0 cul-oft
FMILI"FDRR!IM’E!—\'D‘ME name S«smme\. 1rs.m 036, may obtam th Ligar |0 and passwond by
*08f e Companies Agt. 2011 Reguaizn 1o avoing@red.co.n o By mangonng

udsmlf mrg Cmpmm and Disciomre Hﬂ.mﬂh' Reguiatons, 2015, the
pany {india) Limited {COBL| bo faciitatn
mMnmoubwm thasr rght o woe on tha rw:lmu al e meskng through
M Froegh YEOMM asd in

L] -umola ounm.] s Al m the motns of the mestng, Mamsers of #w Company
telding shares i eifwr pryskal o dewaterislzed fom g3 on 167 Seplember 2026
bebag the Cut-0f Diste Ao whose samss s enzrsd 52 Members i Ine Regissr of
Wiemioers! Eenal oal Owsers o 1 530 dis slone, shal be emited in axsms the

% |MOTISONS JEWELLERS LIMITED

vead OfFies: 277
Carpara Offez i
T

i N, Jripes - 102081
Bl oo - MO2T5

Tl Ir« &l o
Wbiie: mwew muwwn\cll(nmm ILEuss 2

MEETING TO BE THROUGH
“MI‘I Mﬂm [‘W'Vﬂll!ﬁ ALDIO-VISUAL MEANS {*0AYM™)

i&a«a m-am;mmw-aulmwltmmémaﬁ«!&

{eatn soe.00 08
e o

o . adlj-

v hat ["AGN" of et Bt of
oo 28 Saptember, 176
2t 03:30 BM. ftian Simdand rmnsn hragn Videe Conferencn [ VC"YCther udio:

g, SAONNPAO PR R 2315

o e oot Eoiegare it v |

the Campanics Ak, 20131he Nd'.lJMI Rules m "ﬂ\'lllm an.t U‘O 555 o,wq
fions and Diaclosure.

SHREE VIJAY INDUSTRIES LIMITED

Regd Office Addrass: 57-58, Pushp Vihar, Agar Nagar Endava,
Ludniana-147 (12 Wabeste: www shresvijayg.co.n
Email id: sviltd1 i.com CIN: L45202PB1984PLC018008
NOTICE Nﬂ ld ANKUAL GENERAL MEETING, E-YOTING AND BOOK me

s,
at Shaa, Pt i

r Negsr Enciove, Ludhians- 141 M2 Pumy
cornplanca it Sacion

of pranas Arl, 3073 read with varous
Mristy of Comorata Afsirs {NCQI chding the laest
General Circular No. 102042 dated Dacamber 2 Circulars) and
Circulsr Ne. EEElIHO'CFD-POD-APICmmWSF dalsd Deober 07, 2023

wilh MGA, Circulars and SEB Gircular, tha Company hes
af the AGM seliing out Hm Ol\inﬂnf Busrnss o b nemaund ihcmf

Chlgations Reqinare rg;é Ceren Cirl
Mo, 14232, 1 T/200, 232020, CaI2021 | 24021 [}B‘XRZE |ﬂEﬂ!2 W!Mﬂa—iam
32025 cale 180 Acril, 2020, 13 Agril, 2026, 05 May. 2020, 13 Jarvaary 2021, 148
Dmcamber, ailit, 0t May M2 m Decsmbe 2022, 200 &wm 2, 10

Parsons who have aoquired shives and becane Mesbers of e Company after the
dispailch ol e ot 2nd hokd sherss as on the Du-off date mey conlact e ATA o

smniekyinenia.con
Inw deNoDP D and Cart Dhming heir voti, Howave, if & parsen

unhemod‘o«mlrnlmvnlas
4. Thg rorol eVoling pertod commontes at 0900 AM. [15T) on Wednesday,
:"smnm :unmmmusunl’n (15T} on Friday, 25"
q ,naurav:llw.‘mueal\s

Iumangsr andy
Cusing s perad, Mamssrs hkdrg snares sihar m gnyscal fom or i

B nm unbmv-lmpmdmmhmhmybnwmgmmam and thesa

i oy remaia

entngtackly

21" Septemiver 1126 2t 8,30 AM
||s'nudum-ndmnmnmzrs.mmmu £400 PHIST) g oich

7 The =y bdmiparitans e to atiod e
G Femver, Py ot e s vl st AGR.

8 Detsld pmoess and manner of remnle iiring. =\otiag al b AGH and
buclions kr alieadi ABM Nolios

pericd fhe
b disathed ty COL and il nal be availabe Samsatier. Marmbers w. did nul arai
mercle eVoking faciily wil be povided 2 cpporurity &5 vele o ]

g
he Company's websie s f2ucochon ool e
=i

9. Marbers reay send a request o euding@nedleain fo pocurisg usq u1 and

rumg Members who have esertised mmote r-volrrarmlﬂﬂ'va erd the
#wmusting The meuls of

u dochined as ghipelatod urder the relevart Ruls and wil 380 bo posted o nm

Dxnrwyzwnslaeawi ~¢mnmr.lcnsL

.Incmemsnwmﬁnmmneemnﬂ peaie pfer e Fraquanty Asted
mmamewmmmnwmwmmmmmnw

o yww evotlrg.nad com or sk on il ree no: 0Z - 43367000 and
nzz ZABETO00 of 2ard & request &l evolngBred.co.n who wil sl addrest the

w<ining, pleame mier the Frecuendy Asknd Questions ("FACK") and r-\hmg mamual
auilable 3 wwwovlisgindiaom endar help sadion o welg an emal i
telpdesk suolingi@todslindia com or contact Wy, Rakesh Daki & Manage:, Contral
Depository Senvices (india) Limited (COSLI, & wing, 25th Fior, Marainon Futuess,

rmhe' 224 ured Z2vd Seglombar, 2025 respechdy u:
orals Mffalrs (oobockively rearmed ko WW ) and Circuiar No
5EBIHO||.I'H'CMD1|CIR ZUZE'JS dated 12th May, 2020;
SEBUHO/CFDICMOZICIR/P/2021/11 dated 15th January, 2021
SEBIHOICFOICMOECIRPRE2EE doled 13h May, 2022, SEBVWOCFOPoD-
VMCRRILE dand 08 Janay, 2003 SERIHOCFOCFD-PeD-2PCIRRIEN B!
darted 7 Dclober, Pol

130021 09911
By Order of the Board

uu;—mmnr‘mpo.m;. s M JoshiMarg, Lumrl-ww(-nu Mumba - 400 613 o

1, Tha Boa th B WAl S Fropretor of
M. Anm Sams 48 Assockatas, Cwmnr Seoataras, has been apanied g
s bnizer |
farand irmnspareal manne:

12 The Results e ' Tihe AN

b of thi r‘nmmmy:a’a@:w_w." e e rwwwns ":a! 20
Al e

For Tamilndy

Sangeeta Sskhar
Company Secielary

Piaca : Chassnai
D 0208 2028

£e
Cicars’) Morabers atiending the mestng Frough WCOMM shal be couried fr the
e ey

0 prom By e e thaiT KVC e, cihess, bank mandah ard
1 T4 Dopository Particparsi; oy e

for s=gening communcaion end daimng dwidands,

mmywm m provadit iy mmw«cu

Thi Moica of fha AGM along mith Anfdl Repst o he Enendial pear 202526 wil be:sant
iy hough Fecknic macke & theas mebers whase e-mal acdess ane maisiered Wit
the Comaary' Regarar end Share

has mquuved‘h(annyar.u copy of Fe same. Futter, aunmmmﬁ

togather wih Annual ROW‘ 26 through wedw'll: made, to all
Ihase members whose au 'w

femd with
Particpants ['DPs"} &5 on F1dw Magast 18, 2026, The decrumc \‘iw of
Annual Rizparl & AGM Notica Fas dean complaled o September 0
Mambers holdng shams i physical moda whasa emll 08 ar nal slnmu.
ma it amal [0 regishnad By submilling a l-qhsthunr I the Camgany
at 12848 gmai.cam . However, lor iz hald in damat farm, membere
are requisted ¥ wrily 1o their Deposiory Paritipant.
The: dasal Report including the Nefog of AGM is ko availabio on the wubste
of fw Compary al we shromdiapg caur, the website of MSEI Limiled ot
wwewmasiin and o websto of Ganiral Depasitory Service (nda) Limded
tC\‘JSL] i www pvaingindiacom,
.F\mia&emwmd&ﬂmn 08 of fe Comparies Acl, 2013
lud the: Cormparies (Management and Adminktresion) Rues, 2014, as
amendﬂl and Reguistion &4 ar the SEBI (Listing Ciiigations and Discosure
Racuierars} Rogulators, 2015 the Capany Ies engegad o sanis of
COSL o provice Sho Tacilty o o wxarcsa Hir eght 1 Wk on e
resolufions proposed fo bo pessad a1 B AGM by decironio woling system
| The Mumbars can cast Twir vole thiough remete g-nling batore the AGM and
waling Pyrough Balet paper and ethar vaing mesrs 05 provided during he AGM.
'Inlhmbmswlmhnvemﬂl‘urwlul:ym:udlg mbm:mu may
atiend e AGM but shall nct be enlifed fo cast thei
e-valing faciiy belrnhe Eahd the AGM wi by ava!ablu lilnﬂhﬂ hlbwnw
vatfing period {both days inclusive;

Cammeacement of e-vatiag 11.-!! am. 18T} sa Menday, Seatemher 21, 207

mﬂuﬁﬂl

3 ke, Wil be
neslmnd their e-mal adérece with Be Commany' FTA DemsitoriesDeposinny
Paricpari(s)

Membars may notn Fal s notica of 150 AGM and frral Rspon i tha finsncial year
02525l 45 i i

B5E Limiieg [
wanbsingia.com ard wwnssindia.com nespectiindy and o e wetste ol MUFG
Inkms Inss Private Limitad (Fometty Known B3 Ui inire lsdis Prvals Lmisg) &
hisinstna nkistme oo .

In terms of Sachon 10 f e Comoanes Act, 2013 read wih Rele 20 of the Corpanise

(Margoment art Admnsirabon| Ruiss, 214 2 amendsd fram tma t #w0, ane
Feguisiion &4 ol Securiies and Exchangs Bosmof incia (Lstiag Oofgetions & Dizdisue
15 m—m

E-vating” facily betore the AGM and ‘e-voing "3y dating

and sh Limitnd

Incaod woww e, com
Tha Reqister of Memters and Sham Transfar Beoks of $o Compary wil romain dosed
fram Sunday, 307 s-pumhr 2026 %0 Saturday, 28 Septamber, 2026 ok days

mive| for the purpose ol AGM.

For Race Eeo Chain L”x

Placa; Haica [Py Sriwatl
Disle, 12 60,2025 Company Secaatary

'é rc, gg(ve/oper.r

TEl Bevabopues Limitud
O L0 BTG T
Floor, 18171 95273 AubokaBhaopl Chambers 5.7 Roae Secusderibied - 500 0316

Pl Offea £ Lol Mo 3068 207, 3
s 0 Hcus, 03 i
Bl 4] 134 538 60207 | E-mail

NOTICE OF 18TH ANNUAL GENERAL MEETING
5 o St s o g e SRS Moo 30 A0 ok e v M- Lo Y i ol SR YRS, T ko L i

Comiy”) il e ok < Filday, SapLictes 15, 2006 it 1030 AN (ST 17" Dot sl UM, I cie the ipplicatin
2011 Cthe At ihe shereurie, L] 3 anz0and
e 220 oA WICA Carcalare).

the akerasid MUA any had sevt M th

|=&=pwmrmm|nr
e, The sermate e4oling psriod wil cominence o, Zith Septamiber. 1026, Fridey al
D!IIAII (BST) avd wil el on 2780 Sepbember, 2026, Sunday at 0300 PR 137) o

L Tharemets
be ke beyurd the said dale and Sme. Anry peran whise neme B recoidéd in Ihe
Regster of Member or in the mgsier of ha beralclary ownars mainianed by the

o cle i 2026, o

hars, the
whose el atdreres are mgiriered <
okt 3 oo DR ot & Tansr r.qam( e AT

306307, 1-4-271 to 273, %ird floce, 5P —_—
oca
Tha Year 1526 e tha Comgany
e el gt i aed adbionaih, 11 ean o T s

the s e st e

e e
End of 8 vting | Bpta 608 pm. [IST} on Wednesdey, September 23, 2026 n ther Foba nauDP IRand Chert Il "
The e-vating module shal be disavied nyBDGL'«-ehrgmereeﬁerm remots| | b2 T by ek i o Mamisery may sttend ml particpates in the ¥ throsags thve Natice of the AGM. Plesse ratw that thers wil be na pravision far
St sl beallove boyomd hasaddok 0 o o AR TN BB e et Mibahag o
persn whase rame i recorded i the Registor Muuhms maintainad by fe i b 3 b : e
sieies a5 o0 the Cut-OF dae La, Friday, Seplember 18, 2006 onfy shal be m:‘:,zmiimmm I pirubed i o7 ¢ F et mgeized Enal i Pursgent o te provisions of Seciion |08 of the &t 20 af the £ 014 iy arended,
entitlad to aval e Bty of emoa e-voing befoe ihe AGM. & person who I8 ot : " Gemdmeelmtmneﬂhglhelnvkw of Company Secretaries af Indls, emn-rmen ||.emcnc.\:1uswmnmumm laws. the Company |sn|o~1:lw|nel'aclk| of
a mersker a8 on the Cui-off date sheukd feat this Notice 4 infommation purpess Membars whoea sharahoiing i = eincironl: madh are mouesiad i dmcty ety o ther 'r":" Voang pice o the AGHK i ‘ e h Inw- T il e AGM and
e oy Bt aip g theough shecronis mears.

Oy Arty persdn Whe squres shares and becomes 3 Momber of Bie Comgany
alke sendng the Nolce of AGM ard holds shares s on the Cul-OF dale, may
obtan e logn |0 and password for facity of remote a-voling befors AGM or
attand and wole during .heﬂG&lasﬂ\ammarbe by seeding & request to
COSL & haipdesk avitino@odsindacom of mey conac! the Iod-fes rumber
pmmm iy COSL: 180027 mr

procecine for paling bafore and dunng fa AGM is providid in e
Nulaua tha Nofica of r\GM Membars will bo able ko atierd e AGM physcly 2
5? 58, wa\n’-nnr Agar Nagar Enclave, Ludniana-141 012, Punjas.

Sw quenes of issues reganding attending AGM & e-Voting Fom Be
C L&'.mlrl: S,'saem o can wile an emad o hejpdesh evetngBoisinda.cors
ar cortact #1800 21 CE5Y and in came al ey lechnical diffidly on NSDL
Websie, you can wite evwil o evaingi@nsdl min or onkact al 022 - 4538 7000
or 122 - 2493 T000.

Boek Closuse: Nokce s alsa hereby given hat parsant o Section 91 of he
Compiries Aot 3073 read with rue 10 of [Management and
mns'mb«] PRulus, 2014 and provisiens of SEBI (Lifng Dokgalirs and
insere Raquiements| Regdatons, 2015, the Register of Mersbars and Share

Tlanaier Ms of ihe Gompasy wil eman cosed from Friday. Septambar 18 2006
| Thusscsy, Saplamber 24. 2026 both days inclushia) for the purpose of tha AGWL
Meﬂ:ersmnha hesaly informed that SEBI vide 1s Grculs No. SEERHOMIRSDY
MIRSORTAMEPICIRRIZ1855 dated Movernber 3, 2021 niad with SEBI Cimular
Ho. SEBLHOMIRSOMIRSD RTAMBEPICIRI021/6E7 dated Ducembar 14, 2021
and . SEBIHOMNIRSDAMIREC. Pol-1RICIRIIZVET dated March 16, 2023 has
imenéatad for furmiching updating PAN, KYC cetais {Addraza, Mobiée no., Eneail D,
Bank Datsifa) and Nomisadon details by il hokders of physizal securbes i fstad
comparty. Therefure, Members hodi shares i physeal fome e mquested bo
submil the duly fled in documents siong with relaled proof In the Company’s
Registar and sm Transer Aqanl. Thy fams o updaing KYG detais ane
avataiie on tha Gompany's websfe and can be acoassed et e shieey|ayg.coin
For Shree Vijay ndustrias Limited

Flace : Ludnana

bt com mamtiming

rehaking i in physical mots 306 reqasted o

Furpsszsorly.
Incasa g

s on

& i o i i racunded It Fagctor of Mambers / Registat of Soraicial Dnars sran anad by the Depadicres i of the (ut-off dita is. Friday Saptumizee 16 2016

g Ceut-ohfcive’) h ¥ e

andupdals ahoui bank scz e dalils. ™ ;

A persin wha b Dot & member e o e Gu-of date sheolt isal this Notloe ke inkormallion |- ” | rom .00 0 15T an Tumsy et 23,2020
| Endateoting 19945590 . 15T| on Thurscay, Sepiemines 24, 2026
Traw oty ¢ dabled By COSL o voting |

Tolow newm-nr.n:icrsw Wllm of emad i for nmmv: Fenual regon al\l login
ol o

“The Facliy of + g ell e macs svlable duing B ¥

W
the Mortn

sl a0t be slawedd s Changeltsuocumly,

For individual [Please utate your Emad id & Mobile Mo, wih your respective
Dermat (Depostery Partipant (DF) which fs. mendstory whie s-\tng &

hytic Mamibers i ot o wirwotie o Miting i 40 B AGMY may S end fpaeth gate ia thv AGM thissuch VOCRUM but shall nol be snlithed L cait tha
ahaeholders |scanned copy of P shn mmm mmr and ke, PAN (3l V0t i such reschitonly again s e ALAL
attsted scasned copy of PAN cand), MOBILE SO,
i g L E s d
ForDemat  [Please update your Emal id & Nobila No, wih your mspective ez HFirmtuch (RTA,
ahamholdees |Depasicry Parsepant [DP) .

[

W o hawe vy epaesies o issuses seqarching attancheg AGM o & Motied Irom B CSL @ Vating Spstim, yeu can wills a0 smad b2 helpdedevlisgaedsindia.enm or conact ool
EES

Sdi-
Navjet Singh Rupra [Mmo?ln Diractor)
Datbe . £1-09-202¢ (DIN:

sharehokien A kvt oo iy b e by et Rabuesi Dl 5o Maraye, K051 Cintral Depinitory Sorves (s Limited, Aoy
= = 5t Floor, Marabben Futan: il Camps WM Jeshi Masg, i - 40001 i
’ 180072 84 43
ceoau WAGM Mmanc.snma'wns a5 01 e put dale Lo, 13t Sapember mpmhareieidin m [} ot i v i A () s o el ot s ul
026, Monciey, may Trsciel year 2025 ervad 10, e sl ithe Stice o the AGM, which pany
[ MWW % Bajai - e ., o
jou Fores {“FALQ") and e-Vodi the AW,
I'tlps Tinstavata inkirtive cain undar halp vml-n.. o wita B0 amall Lo Thae podte e thi g The fesalt - rimhliers Bapeet, shall b
in. mprms.rufy.com o contact the tlephore o 481081 m the Compary s mebshe ot v - CImL st ‘afer thelr declarson.
41‘31000 E-mal- mompancaodicenfimatsons com {Ima Person: Bravish Sumda s
Corpany Seuretary and Comgiarce Officer.
BEE By Drex 1t Bexard of Dirvcton. el
For Watsons Jowsies Uisikd Mo Gy e it
' Bhaverh Surclis il Kharininty
Place ; Jagur E Company Sacralary snd Congilancs Ofear DOik: poad 105
Dete I Seph Sepezmber 2026 N Ho- ABTS




nopwivo
INOX WIND LIMITED

Regd. Of1.: Piot No. 1, Khassa Nes. 264 t0 267, Industrial Area, Village Basal, Distric! Una -174303,
Hirnachal Pradash, CiN: L31501 HP2000PLCOA108] | Tol Fax:01975-272001
Email: com | Website:
DERS REGARDIN

Motics is heraby ghvan that 1ha Seventeenth Annual General Meating (AGM) of the Company wil ba hald
on Friday, 25* Septomber, 2026 st 03:00 P.M. (I5T) through Video (VC) Other Audio-
Visual Means (OAVM) facility in accordance with the Ministry of Comomte Atfars {"MCA') General Cirgulm.
inciutding the kelest Circular No, 372025 drled 22 September, 2025 (coliactively, the “MCA Clrcular®) and the
relevant Securities and Exchange Board of Indla ("SEBI Circulars, including Master Circusar No, SEBUHOY
CFDPD2! CIAPIZ023M120 dated 11° July. 2023 updated uplo 30" January, 2028 and otber relevant SEBI
circulars (ooliectively, the "SEBI Circulars”). without the physical presence of MambDers al 8 COMMON venue,

In pursuanca of the aloresaid Circutars, the Motice of 17 AGM and tha Annaal Rieport of the Company
for the Financial Year 202526 alongwih il ofhor reloted documents required to be afached theralo
will be send only Shiough eleckonic modn 1o those Members whose emall addresses wm rogestersd with
the Company of Deposdories. Furher a loflor providing the web-ink, inchuding the exact path. wheee
complete details of Annual Aspon is aviable wil be sent 10 those shareholder(s) who have not so
registored.  These documents will alsn be avaiabée on the wobeila of the Company: www.noxsnd com. an
Ihe Stock Exchanges Lo. BSE Limited, www bseirdiacom and Mational Sisek Exchangs ol India Limiad,
oW s inelin coem and Maticnal Sacuriten ¥ Linited (NSOL; ripth com

The Company s providing g-votng tacility {'remcie e-vofing’ and faclity for ‘g-voling durmg tha AGM') 1o s
Mernbers holding shares in physical/ domat mode 10 cast their woles on all r:wlw«ns set out in the Notice of

WEDNESDAY, SEPTEMBER 1, 03¢

WWWFINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Manba Finance Limited

(CIN: LESEZIMMIB06PLCO9093E)

, Offies: X4, Rurmwal stmrmw! LE.S Mang. Opp. Nemal Litestyle,
Wumba City, umbis, Mahacashim. Indin. 400080 Emall I : nvestomatadon G
Wiabsite - www manbafinance com Tl No. 22 E2540655

Dear Members,

NOTICE i hareby prun it 30 Al General st o e Comgany wi be Somuned on Saady, Sagsenbar 26,2025 a
.00 PM. 15T} through Videe C
compliance with Ganaral Circular No, 03/300% dated Saptomber 22, 207%, issoed by the Minstry of Copomte aftars (MCA) and
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instructions for regisiening the same, obtaining the Annual Repart and loginvin details for joining the AGM/

wxgrcising e-voling fackty;

8) Physical hokSing: Sand a tequest providing detals lke Fobo No. Name of shareholdar
scanned copy of the share cerlificale (Wont and back). PAN (sel-aflested scamnad copy of PAN
card), Aadhar (sed-attested scanned copy of Aasdhar Card) sending email 10 the Company.
Irvegbors Wi incmwinid.com or to-Compary's Fegistrar end Transhor Agent, dethi&hn. mpmes. mulg.com|

b} Domat holding: Plense contact your Depository Farticpant (OF) and register your o-mall address: and
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Regd. Office : 15/9A, Valluvar Street,
Sivanandha Colony, Coimbatore - 641 012,
CIN : L17115TZ1988PLC002269
Tel : (0422) 2491501/

NOTICE OF THE 38" ANNUAL GENERAL MEETING AND
E-VOTING INFORMATION

Dear Members,
MNotica i heraby given that 28" Annual Generml Mesting {*AGM') of the company wil be heid on Tussday, 29™
Seplember 2026 at 12,00 Noan through Video Conferance{"VC') Other Audia-Visusl Means ["0AVMT) to transact

. i I o A5 ety Sackims and sl e s kil o ettty At e oy h&amm*m“.,-

e descryrion ot 4 S0t

. 1% 56 out i the Notice Of AGM darled 08" August 2026, in compliance wilh Companies Act, 2013
and ndes framed therunder and the SEBI (Listing Oblgations and Disclasuse Requisments) Regulations. 2015

amagi
AMAGI MEDIA LABS LIMITED

(fevmerty knewn as Amagi Media Labs Private Limiled)
CIN: LT3 00KAZD0BPLC4G 144
PRegistarod Offics: Raj Aliaa Park, Sy, No, 293 & 3272, 4" Flaar,

th.nens'»e'euygwnuwm |s'anmd5mlueennn(msdme
abs Limind {"Company’)

Wednesday, Se 23, 2026 at 1900 AM. (I5T) through Video

Corfarencing (WG} / Omhar Audio-Visunl Mesns ("OAVMT 1o imrsact th

husﬂwmummlnmﬂnmafn\elﬁM mmmww

2013 (e Al and
Iharounder, the SEBI [Usting Oibdgators and Disclosute Requinemants)
R 2571 ot

the Minislry of Corparate Allars. "MCA Circulars’) and the Securilies and
Exchangs Bozrd of India {"SEBT)
Ttlstnﬂpmyt.asmswlemwm mmnﬁpmdﬂmmnf
et ial ynar 2025-26 through
ammbmmmmnnsmwamwmw
Cempany/Depailory Paricioanlis) (P Deposiones, and whose names
appesr in the Register of Members as on Friday, August 28, 2026 (Cul-of date
for gending the Natics|. Furinar, 3 etior containing e web-tink. inchuing tha
uxnummmwwﬂmmh 15" AGM and the Arvial Report o
0 Memibiacs 108 =8

pany P

0P
T Notioa aftha AGM and Annual Repor are alsa avalable on the Campany's
ips M amag iy, wehsies of
BSE Limied [ BSE') mn_mmg_i.mw Nationat Siock Emmw of
India Limited ["NSE") at www,nagindk and afso.0n th
agency |8, Nadomal Securitios Deposiiory Limded ('NSOL) al
e voting sl com The Company shall send a copy of fhe Anoual Repart o
these Merbers who request Jor Ihe same al complancefamagscom

Do, EuA i, The o0t I et e e read with Ministry of Corporale Affairs (MCA') and Securities and Exchange Board of India ("SEBI") Circular(s)
wiinout recosre bend 50 wmL BTy rYprEsATAEion. eamaTy o indenney
o F,\.T.'m..mn-m..m.nw.cmw . Furthor, namnamanmml | Grulas), e Nots of AGM | Anul sor ipal
o 5 o s e = didis h— 2" August 2028, Treprocessol | | | A
s palchofh dnewsal leted on 28" Augurst 2026, RIaeTooR i
Batah Kumar &l and t
M o oo aloeq i he esplaratory o e financial year 2025-26 ts
o | IBENEA-201 1 1711005 avadlatia and can b in and the website of Siock Exchanges
AR Ny AAVIDOSEDNIVIZIR 45
e R v, mneoan et | i which te shares of the company are lted e . BSE Liniied & Nanal Siock Exchange of india Linited al
Placa. Murnbal Ermall - quidstion gmal som

INFORMED TECHNOLOGIES INDIA LIMITED

CIN LO9995MH1958PLCO11001
Nrmu] 20xh Fnu Mariman Point. Mumbai - 400021, Tel +81 22 2202 055166
toch com, Webshte: formed-toch com

NOT CE DF 68TH ANNUAL GENERAL MEETING

Notee is the: Toslerence (VC)/
Ot Ao Visiml Meais -mm) o0 Friday, 8 25, 2026 ot 300 PM, [18T). The Venue cf the mesting shall be
thaemed to be the Registerad Qificeat the Company Le. Nirmal’. 20° Floor, Bariman Point, Mumgai 400 021

i accoetance wim Genenl Circular o |4/2020 ated §° Aprd. 2020 mnd subssquani tresiars sued o 0 regard, S e
baing Genersf Croalr Wo. D3r2025 dated 22" September. 2025 issued by tha Ministry-of Corparate Aftars (MCA) and Circutar
N SEBLHOVCFIVEFD-PoD-2PVCAR024133 dated 3" Ociober; 2024 tssued by the Securities Exchange Board of india
("SEBT), the Hotiee of 68" AGM and Asmual Feport snclucking the Auded Financal Statements fof the Franciat Year 2005-26
have I:erwanl Members whase e-mal 103 1) with e Company. Regeetrar & Sare Tranister
Depeni |- Thessactranic dispaich af

Membars can afiend and paricipals in e Anrual Genesal Meeting through VCIOAVM faciifty onfy by folowing
P ‘Motica.ol AG

In compliance wih applicable provisens of the Companies Act, 2013 rules made hersundir and appicatia
Reguations of ine SEBI {Listing Obligation and Disclosire Rsquirements) Reguiations, 2015, the members o
provicied with fhe facslity o cast thes vates on s
¥COSL Ad i P hat: fvotng

W 0P

e, DF 1D and Client 10

In campliance with Section 108 of hha Act read with Rule 20 of the Companes
(Managerment and Adminsiration) Rules. 2014, Secretarial Standard 2 on
(Ganeral Mestings. MCA Circulars. Raguiafion 44 of the Listing Regulations, #he

I cast ﬂlwi wolas e‘lnmmuly Members will alsp have the Inclity 1o vote
slecucricaly dusng the AGM, Tha detalled insvuctions for rmote #oing. o-
through VCAOANM is provided in

e equity shares heid
by the Members in the paid-up aquity share capksf of tha Company as on
Thursday. Seplembee 17, 2026 (‘Cut-off dute”)

wn_rgmunmadhnl!mmafhlﬁu

pmlm Board of Dwaciors of the Company  have wmﬂlud Sl M. Kulsndaivel. Chartered Accountant n

ThnmmlﬂsHumgmmsh'w!.N.l.lmsmrdq.ﬂ‘iwmrnﬁmmumw“

, 28" Seplembar 2026. Thi rmote e-yoting shal not be alowad bayond te said cate and fime and the
madue shal be desabled by COSL thersafier

Tr-uah\wm wmwwlm Mu»\GMmmhvcmwhdﬂ\rmmnuwwrmﬂwnlh

| Mieeting {"e-voting ™), Adetail tineg e~

1" Sapumb!- 2006 Adamonaty, in accordance with Regatasian 36 (1) (b) of fhe SE&I [Listing Oblgations and Disclosure
Requirements) Pegulations, 2015 {Listing Regulations,. The capy o the Wotice of 68" AGM and Annual Feport is so avadable
med-doch. com 0 40 the fiems of Lusimass 15 b ransached n e

inspechon & per

* Pursumnt o Bection 108 of the Companies Act. 2073 read with Aule
Tuies, 2014 svd Regulation 240 Linting Regulations., e Campany is plessad 10 nlumiq e faciity (0 Mambees fo exercioe
theit right B vole by siectronic means on resclutions proposed 10 be passed at AGM, Members holding shates sither in

bamesd from doing 50, shall ke ehgible to vate frough e-
-.mng system during the AGM, A Member may pasticipate In (he AGM evan after exercising Ihs right o vote hiough

Commencament of 09,00 AM 5T on

remoia e-voting period Sunday, Sestumber 20, 2026
Conclusion of ramote 05:00 PM IST e

#veting pariod Tussday, Saplambss 22. 2026
Cut-af date for ehgibllity 1o, vote | Thurday, Segtember 17, 2028

1} Tha remcio @ moduls wil be dsabled by NSO immediately ater

0500 PMIST on Saplamber 22, 2006, Membars who have not voled through
remote =-vling by this tme may wote slecimeically deing ke AGM on
Septembar 23, 2006 using the sama e-wling credentials. Mambars who
AGM bul wit not

¥ gy
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#Any person, who aoqistes shares.of the Company and becomes & Member of the company afier the nofice has
fdate " .{

the Cut-off date arm
eniitiad o casl thelr voles Ilwwyh mmu Huﬂvtdmew!ﬁu o e
weting ad e AGM. A person wha becomes o Member afier the Cul-off daln

ohyscal fotm or dermaterislized k.rm 25 0n Friday, 18" smm,nﬁ |_<ua-cn| ate}, sllalluu it yole y

B npany, s holds

e i

¥ ol sending & regues! (o helpds Hmm_l[nelsl;es’aha registered with COSL for i} Ay poeon wha becomes a Mombiar of the Compary aftar dispaich of tha
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et oBGM 3 i " i Accarngly, NAMDGrS. Who have ot fegistarod of updaned thair ema
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